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Reduction in book load in Primary
and middle classes
(w) soam, dmw e fagre # 2071, SHRI NIRMAL CHANDRA
‘qg fagae & foa fra-fea qfzat qv JAIN : Will the Minister of EDUCA-
fratr s 5 TION, SOCIAL WELFARE AND CUL-
far a vgr d 7 TURE be pleased to state :
(a) whether Government  propose to
oy wite feuif wal (lﬂ' W’\'ﬂ' wark out any scheme cither in consulta-
. A . tion with the State Governments or others
f“! '!'H'Im) {r) ST H 20 FTT in which the book load and subjects load
S - on primary and middle classes students is
Wf\f(q'? 19 919 & fﬁ“ 1978-83 reduced ; and
?fi:Tr\!Tﬂ‘T wafi & A7 e 11 fa'r( b (b) by which time such scheme is lik iy
T geaifag fq:ga_ r'T‘ﬁW'TT’I i la‘ : to be finalised and implemented ?
Hrrer aEaedt FT G FIO /T A0
S . o ; EHE MINISTER OF EDUCATION,
geaeat #1 fawtor, se-feam mifaad SOCIAL WELFARE AND (%%urm%
=B <o {DR. PRATAP CHAND) "HUNDE
AATAT AT FAH GATT TIAT, FTTA-ETAT (a) and (h). The Review Committee
FFA U AT AT HIT JI7 FATUT under the Chairmanship of Dr. Ishwarbhai
2 . o Patel, which reviewed the  svllabus for
afFFIFATHT FI Farv FTHT H/IT 3% the 'T'en Year schoul recommended re-
o ~ . duced syllabus load for all classes from
FATTET FLAT | 98H, 680 FUT Class T to X. Thedrcmmuu:ndatinnsfol‘
PR e the Committee as endorsed by the Confer-
R ULl T T wEAra fEar ence of Board of Secondary Education in
NqT 4T, T i EY POk its meeting held in February, 1978 at
ar e m N !‘ﬁ afert Chandigarh, have already been sent to
) 39 g0, o7 ufe & wrdr {ﬁ fan the State Governments for implementa-
oy AT FArEAT & ) Ay 5 & 7 a6t ten-
& St wraa-nar #fqw & frgragw The Gentral Board of Secondary Educa-
N < tion has already reduced the academic
& faq ow aETET SARAT darv wTH load in Secondary Schools affiliated to

; <. that Board from the academic year 1977-78-
% fm uF ii-ﬁﬂ'ﬂﬁ FrdwTE 7 AT The schools under the State Boards o
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Secondary Education have their own
‘syllabi. In many Sutcs thc acndcmxc
load of the syllab

was much less than that of thc Central
Board and further reduction was not
necessary, However, State Boards of
Sec. Education are re-examining the
acacemic load of their syllabi.
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Unauthorised 3

in Delhi

Dargah

2073. SHRI C.K. JAFFER SHARIEY :
Will the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHARILI-
TATION be pleased to state :

(a) whether Government’s attention is
drawn to the Indian Express dated the
28th July, 1978 about the “unauthorised’
occupation of a Dargah and the alleg(d
misusc of its land by certain persons in
Delhi;

(b) whether it s also a faet that the Wakf
Board has requested for an enquiry  into
the whole affair, including the alleged
anti-social  activities of the occupants;
and

(c) if so, the reaction of Government
thercon 7
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THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRE SIKANDAR
BAKHT) : (a) Yes, Sir.

(b) Yes, Sir.

(¢) It has been reported by the Delhi-
Adhinistration that facts are being ascer-
tained and the matter is under consideation.

Import of Benzene Hexachloride
Technical

2074. SHRI O. V. ALAGESAN : Wili
the  Minister of WORKS AND  HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state :

(a) whether there was any unintended
benefit  received by any party in import-
ing Benzene Hexachlonde  Technical
in 1975 ;

(b) if so, when was this irregularity
detected ;

(c) whether the said amount was re-
covered from the party: and

(d) if not, what stcps arc taken to re-
cover the said amount ?

‘THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) :(a) Yes, Sir. One casc of unin-
tended benefit to a party which reoclved
imported B H loride Tech
through State Trading Corporation in
1975 for formulation purposes has come to
Government’s notice.

(b) The irregularity came to the notice
of the Department of Supply in September,

1977

(c) and (d} The claim has been rcferred
to arbitration in terms of the contract.

Aottats in D 1al

ya Project

2075. SHKIMATI  AHILYA P,
RANGNEKAR :  Will the Minister of
WORKS AND HOUSING AND SUPPLY
AND REHABILFTATION be pleased to

state ¢

(a) whether Government are aware ahout
the agitation Notice dated 7th October,
1978 served joinlly by the various trade
unions  in  Dandakaranya  Project





